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other countries wherea, the
quantity produced in India from 1960’
. to now has been reduced from 1.6 lakh
tonnes to 80,000 tonnes, that is, half
of the total produce and we are not
able to export thig year. During this
year the minimum export price has
beefx enhanced by 10 per cent and the
cash compensatory support. ig intro-
duced at the rate of 5 per cent and
it this 10 per cent of the minimum
export pricec hike and 5 per cent of
the introduction of CCS are taken into
account the price of the raw tobacco
leaf should have been enhanced at
least by 25-30 per cent compared to
last yvear. But the Tobacco Boarg is
not prepared ie gee that this bepefit
percolaies {0 the growerg ang they
have imposed several restrictions at
the "cost of the tobacco growers for
the sole purpose of benefitting the
traders.  Several represefitativeg of
the people like Mr. Jalgam Vengal
Rao, Mr. Shiv Shanker, Mr. Veeren-
- dra Patil, President of the PCC(I) of
the Karnataka State, Prof. 'N. G. Ran-
ga, Dy. Leader of the Congress Parlia-
mentary Party and geveral MPs both
from the Treasury Benches as well ag
tha Opposition Bencheg have com-

plained to the Government that the
Tobacco Board is playing to the tunes
of of the exporters. On the top if it;
25 Congresg (I) Legislators from An-
dhra Pradesh have given in writing
to the Government of India, more so
to the Commerce Ministry, that:the
Tobacco Board is tring to exploit the
tobacco growers and helping the to-
baceo exporters and traders. But the
Tobacco Board as well as the Com-
merce Ministry have lent g deaf ear-
to all these complaints.. The Tobacco
. Board has got no estimate and our
foreign Embasmes and: our trade wings
-existing in various Embassies are not
powertul enough to explore the possi-
bility of exportmg our produce. So, T
~woulg like to appea1 to the Govemn-
ment, through you, Madam to see
.that the STC gears up tq the need of
the hour and let "STC give up its
Iukewarm att;tude and see that all

" the outstandmg stocks lying in the

total
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‘the Tobacco Board in the

| -giving some false promises,
- would like to appeal to the Govern-
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platformg of the = Tobacco Board ars
liquidated at the price as indicated by
erstwhile
meeting of the 10th Mareh, that is, Bs.
20.50 per Kg. Unless this is done the
people will lose faith thinking that -
this Government is postponing and
So, 1

ment to' see that all the stocks are
exhausted by the STC. Thank you.
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Need for reorientation of Ay India
Institute of Medical Sciences

SHRIMATI BIJOYA CHAKRA-
VARTY (Assam): Madam Deputy
Chairman, the All India Institute of
Wedical Sciences ig-the only institute
of this kind in our country today.
The people of the country hold this
institute in high respectf and repose
great confidence in it., We all know,
Madam, it has-been a common belief
of qur people that admission in .the
* All Indig Institute of Medical Sciences
_is'a sure way to complete reeovery.
They think it to be a sure success or

“sure recovery. So, we warmly con-

gratulate all the medical staff of the
Ipstitute for enhancing the glory and
Jprestige of the Institute. But, Madam,
the All India Institute of Medical Sci-
ences ig presently in a bad shaps due
to defective planning. It was pri-
marily. an Institute for referred cases.
Patients are supposed to come in a
filtered process from the States, This
filtered process is not strictly followed.

People’ come straight to the Institute

for treatment and consequently, nearly

400 patients in each. department wait
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in OPD.daily. In a gpan of three or
four hours, attending physicians are
to examine 400 patients in each de-
partment. Thus time schedule does
not allow the medical staff to devote
more than two minutes for each pa-
tient, Consequently, doctors are over-
burdened and the standard is, bound
to go downward in this case. What is

mcre, referred cases do not get speeial
or urgent attention as required due
overcrowded nature ot the
Institute. Referred cases and OPD
patients have to be treateq in the
same time schedule. Thig has hap—" ,
pened due to wrong planning. I feel
the Government should give serious
thought in this regard. Though un-
pleasant I would like to refer to one
point that undue political interference
in the treatment, appointmentt and pro.
motiofl in certain departments of the
All India Institute of Medical Sciences

" has been going on and this will surely
‘adversely effect the high morale of

the members of the medical staff ef
the Institute. Madam, the AIIMS
needg a realistic planning. The pre-

sent state of affairs, if allowed to cbn-

tinue for long, will surely adversely
affect the working of thig greatest
medical institute in the country.
Further, Madam, in this condition, "
this institute will fail to contribute

to the medical research substantially .

as it has done before,

Lastly, the All India . Institute of
Medical Sciences should not be treat-
ed ag an ordinary hospital. "I would
like to be ggsured by the hon. Ministey
concerned that the AIIMS will be
allowed to 'pléy éuccessfliliy' the role
of an institute of highey medical re- .
search, Thank you, Madam, _ = .,



